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to consolidate these lands at various
points.
SHRI D. N. TIWARY : Have the

National Co-operative Union their own
warehouses to keep foodgrains of the culti-
vators ? If so, how do they co-ordinate their
warehousing with that of the Warehousing
Corporation and other bodies ?

SHRI M.S. GURUPADASWAMY :
The co-operative societies do have ware-
houses of their own, and the marketing
societies, supply “societies and the federa-
tions at the national level are trying to
evolve a scheme for this purpose.
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SHRI M. S. GURUPADASWAMY :
The hon. Member has made a very sweep-
ing remark. The co-operative movement as
such has not failed. There may be set-
backs in certain sectors. These things
are being looked into all the time. Our
effort has been to eliminate the deficiencies
in the movement and to remove drawbacks
and stieamline and consclidate the co-
operative sector as well as expand it wher-

ever possible. 1 do not concede that the
movement has failed.

SHRI PILOO MODY :;
standard of success ?
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THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIVAN RAM):
Co-operatives were envisaged so that people
with limited resources could combine to-
gether either in the field of production or
distribution. There is no gain saying the
fact that the expectations have not fully
materialised.

SHRI PILOO MODY : Why ?

SHR1 JAGJIVAN RAM: That will
require a long education for my hon.
friend. There have been defects...

SHRI PILOO MODY : 1 require a
long education, butt he long tenure of the
Minister will not solve the problem.

SHRI JAGJIVAN RAM: 1 will
advise my hon. friend to read something
about the co-operative movement in this
ceuntry. Then he will come to know of it
(Interruptions). What is this running com-
mentary ? If he has something to ask, let
him put a supplementary (Interruptions).

1 was saying that there are shortcom-
ings and defects. What we are proposing
to do is to have a meeting of the Chief
Ministers and the Co-operation Ministers
so that we can revise the policy and pro-
gramme and, if necessary, the Acts also.

Sule of India-boand Milo stranded in
Suez Canal

*1168. SHRI KAMESHWAR SINGH :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether itis a fact that Govern-
ment are negotiating to sell the India-bound
milo stranded in the Suez Canal ; and

(b) if 8o, the details of the deal, if
finalised ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) The negotiations with the U.A.R.
Government have not yet been finalised.
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SHRI ANNASAHIB SHINDE : It
was not so easy to dispose of the commo-
dity. As the House is well aware, because
of the closure of the Suez Canal, this ship
Observer got stuck up there. The area
nearby is in the possession of Israel.
Naturally, we tried to negotiate and find
out whether the ship could be taken out,
but our efforts were not successful.

As for the sale of the commodity, first
of all, it was sold to us by the U.S.A. and
under .the agreement we were not free to
resell. it. We had therefore to seck the
permission of the U.S. Government to sell
it. Then we tried to negotiate with the
U.A.R. Government. They said they did
require milo. Ultimately, we have succeed-
ed in persuading them to buy it. They

have agreed to purchase, but the terms
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and conditions are under negotiation at
the moment. We are very seriouvs and
keen to dispose of the material.
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MR. SPEAKER : You are bringing
all extraneous things. A simple question
is being unnecessarily complicated.

SHRI ANNASAHIB SHINDE : The
total quantity that is involved in this is
about 27,400 tonnes of milo: Our effort
in the beginning was to see whether this
ship could be got out of the Suez Canal so
that it could reach India. When that
failed, we took up the matter with the U.S.
Government. 1do not think there was
any delay on the part of the U.S. Govern-
ment to give us permission, but the diffi-
culty was that the U.A.R. Government was
not prepared to take it. They said they
did not consume milo, that it could be
used only as poultry or cattle feed. So, it
took some time. At the moment the price
has not been finalised, but they have
agreed to buy it.

st e fag < it e @ oY e

fora fear. & @ T 3w wew WY
TAAMT TG IBAE 0



7 Oral Answers

=l gwR 9 TYAW : Ig A€ ATLAN
& Tad) wufeet § Sl N TE @R
1 39 gH AT ATET | ZIN g
TFTASY FT Ig AW &...

MR. SPEAKER . That is the pitiable
condition of our country.
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SHRI HEM BARUA : We were told
that an assessment of the losses suffered by
this country because of the closure of the
Suez Canal would be given to the Members
of Parliament in the Budget papers, which
the Finance Minister has not done. In
that context may I know whether the
Minister of Food and Agriculture has pre-
pared any estimate of the losses which we
have suffered due to the increased tranship-
ment charges as also due to the non-avail-
ability of food-grains in time because of
the closure of the Suez Canal as happened
in the case of this milo ?

SHRI ANNASAHIB SHINDE : ‘What
has been the addition to cost, those figures
are available with us. With due notioe, #t
should be possible to furnish them.
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““Majority’’ Unions

T
-.#1170. SHRI S. R. DAMANI : Wil
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that the Study
Team of the Labour Commission on
Industrial Relations has recommended that
the “Majority”” Union be the sole bargain-
ing agent in an industrial dispute ;

(b) if so, the criteria for deciding as
to which is a “Majority”” Union ; and

(c) whether Government propose to
appoint any independent judicial agency for
this purpose ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI HATHI) :
(a) One of the Study Groups has made
such a recommendation.

(b) and (c). These matters will be
considered by the Government after they
receive the recommendations of the
National Commission on Labour.

SHKI S. R. DAMANI : May I know
whether Government has ascertained the
opinion of labour leaders, and if so, what
is their reaction ?

SHRI HATHI : The labour leaders
are on the National Labour Commission,
and the National Labour Commission will
ascertain their views.

SHRI S. R. DAMANI: May I know
whether Government considers that secret
baliot or verification of membership is the
better system ? Secondly, I want to know
how Government proposes to avoid the
influence of politicians on the unions.

SHRI HATHI : Their ave two views
as to how the majority should be determin-
ed. One is verification of the membership
of the particular union. That is provided
for under the Code of Discipline today.
There is also another wview that there
should be a secret ballot. There is diffe-
rence of opinian among the various trade
unioas whether it should be by verification
of membership or by secret ballot. The





